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Ban on Drug 'Genseng' 

1842. SHRI K. RAHMAN KHAN: Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whethar 'Genseng', a component of 
Ravital drug, is banned in several countries 
including USA ; 

(b) what are the reasons for banning 
'Ganseng' in some of the countries and 
whether Government are considering banning 
that drug in India; and 

(c) If not, the reasons therefor? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI A. P. 
ANTULAY): (a) No, Sir. There is no official 
report of Genseng being banned in any 
country including U.S.A. 

(b) and (c) Does not arise. 

Rotational Transfer* in C.P.W.D. 

1843. SHRI GAYA SINGH: T.dl the 
Minister of URBAN AFFAIRS AND 
EMPLOYMENT be pleased to state: 

(a) whether it is a fact that the DG(W), 
C.P.W.D. had issued orders in April, 1995 that 
workcharged staff and regular classified staff 
who have been working in one place/area for 
more than 10 years should be transferred; 

(b) if so, whether these orders have been 
implemented in all Civil (including Fi're 
Staff), electrical (including air conditioning, 
mechanical and sound staff) and horticultural 
(including mechanical staff) Divisions/Circles 
in all New Delhi Zones of the Department; 
and 

(c) if  not,   the   Divisions/Circles   in 


